
LOK SABHA DEBATES

LOK SABHA

Wednesday, December 7, 1977/ 
Agrahayanx 16, 1899 (Saka)

The Lok Sabha met at Eleven of the 
Clock

[M r . S p e a k e r  in the Chair] 

ORAL ANSWERS TO QUESTIONS

the Table of the Sabha. ' [Placed in 
Library. See No. LT-1289/77],

Power cuts/resetrictions were lifted 
in the States of Punjab, Haryana and 
Rajasthan in September/October, 
1977.

While there are some restrictions 
on power supply to rural areas in 
Uttar PraJesh and Madhya Pradesh, 
there are no reports of power shor- 
tage.s for the current Rabi crops from 
any State.
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t h e  m i n i s t e r  o f  e n e r g y  
(SIIRI P. RAMACHANDRAN): (a)
and (b). A statement is laid on the 
Table of the House.

Statement

(a) nnd (b ). Eleven States ex-
perienced power shortages during 
September to November, this year.

Details of shortages and the conse-
quential power cuts/restrictions im- 
posed^in these States/Union Terri- 
tories*are given in Statement laid on 

3091 L.S.—1

¥To STTTPm «rtrT :
iTTTOT I  %  

5fh: T R F m  if faRrat ^  
apt ?Tirn  ̂ »PTT t
JTWT 5T%?r ? fk  ^  ^

^rnr^ i + k «i ^
'TT ?THT 'TT TfT I  t

st f f t t  Jr ^  ^
?R  ^  •J5TTT JTtr I  ^
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SHRI P. RAMACHANDRAN: Dur-
ing the.'ic months the consumption of 
power in agriculture is comparative-
ly smaller. So far, no complaints 
have been received in regard to the 
agricultural sector. The only diffi-
culty will be this. During the peak
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period the power may not be avail-
able. That is why we have got what 
is called the rostering system and 
group system. Power is supplied to 
the agricultural sector and small- 
scale industries also.
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SHRI p. RAMACHANDRAN: Sir,
as far as industries having their cap-
tive units a re  concerned, I think that 
whenever they need power, they are 
generating that for their own indus-
tries. It is for the State Government 
to go inlo it. So, tht industries with 
their ov/n captive power units gene-
rate their own power. Unless the 
State Governme»n and the State Elec-
tricity Board come into the picture, 
I do not think we will have much to 
do in the matter. As far as we are con-
cerned, from the information available 
the agricultural sector is not suffer-

in g  for want of power excepting for

a few hours when there is peaking 
difficulty.

TTO rre»ft JTTTTm t  f( 5 ^
?n ^  rnf: uPdiild

^  f t  I I
MR. SPEAKER: You have given

the information.

T̂7?T : JTTT^ f̂t
^  % ?i w t  ^  p̂tI

5Tff I  irrV im w n t  I
SWT it ] 2

^  f w f t  I  I *TTrT 
sprt ?fTT 'Tt^ ^  #

1 2  ^
^  iTT̂ Trft t  I t  vra' ^  

SlM?rfar^ f  ^  5T3W it
jft̂ T |?rr t  ?rk  ■ô r r
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MR. SPEAKER; You can enquire 
into the complaints they are making.

SHRI P. RAMACHANDRAN: Re-
garding U.P. there is some difficulty 
with regard to power. Even in U.P., 
whatever might be the cut in indus-
trial and other sectors, as far as agri-
culturists are concerned, power is 
supplied excepting for a short period 
from two to four hours. Apart from 
that, the power is not denied to agri-
culturists. Recently some units have 
been commissioned. But, by the end 
of March 1978, we expect the power 
position to impvrove even in U.P.

SHRI K. MALLANNA: In the
statement it is stated that so far as 
Karnataka is concerned, there is 10 
to 55 per cent energy cut on various
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categories of industries. Essential 
services, power and irrigation projects 
under construction and irrigation 
pump sets are exempted from power 
cuts. So, may I know from the hon. 
Minister whether, in this context, the 
Karnataka Government has requested 
for thermal or hydel power projects 
being exempted from the cuts and, if 
so, what are the projects there; 
secondly, I also want to know whe- 
their the ad hoc arrangement that is 
made is to compensate the power cut.

SHRI P. RAMACHANDRAN: As
far as Karnataka is concerned, it is 
true that there is .some difficulty with 
regard to availability of power. That 
is why some power from Kerala is 
drawn and some power from Tamil 
Nadu is drawn and supplied to Kar-
nataka. Until the Kalanadi Project is 
commissioned in 1979, there may be 
power shortage in Karnataka. Apart 
from that for the thermal power 
stations, some project reports have 
been received recently and they are 
under examination. T hey are some-
where near Hospet and Raichur. The 
establishment of a thermal station is 
in process.

SHRI JYOTIRMOY BOSU: Sir,
the statement given by the hon. Minis-
ter in fact, I am afraid and I regret 
to say, is a gross understatement of 
the situation. There is a serious power 
crisis in many States including West 
Bengal. In liiat connection, I would 
like to know whether it is a fact that 
with refiard to the purchase of gas 
turbines, there are two groups of 
bureaucrats and technocratc sharply 
divided? They are fighting against 
eacli other because they are led by 
politicians and that is why causing 
delay in finalisation of the purchase 
of the gas turbines. Is it also a fact 
that a team of British Experts came 
from G.E.C. about 10 days ago with 
the object of rectifying some defects 
and in our contact there had been 
coaxial vibration which had been 
laid upto 15 megawatt only against 
the built in capacity of 120 megawatt 
.capacity? During their visit to 
Chandrapura and Santhaldi is which

are controlled by the DVC, as far as 
Chandrapura is concerned no senior 
official or engineer from DVC was 
present when they visited the point. 
Also kindly let us know what is 
happening to the thermal power 
station in Farakka. What is the cost 
of the project?

SHRI P. RAMACHANDRAN: With 
regard to the first part of the ques-
tion, I am not aware of any groups 
among the technocrats or administra-
tors. The import of gas turbine is 
under active consideration of the 
Government and a decision will be 
taken as early as possible. With re-
gard to the details about the visit of 
the British Engineers, I do not have 
any information at the moment be-
cause this is a question which is Q 
surprise to me. With regard to the 
Farakka thermal Station, it is under 
process. I think I had told you about 
this earlier in this House. That Is 
under consideration. As soon as the 
techno-economic process is completed, 
it will be placed before the Cabinet 
for the investment decision.

SHRI JYOTIRMOY BOSU: How
much time will it take?

SHRI P. RAMACHANDRAN: It
wiil take another couple of months.
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SHRI P. RAMACHANDRAN: As
far as Bihar is concerned, there is 
adequate installed capacity. Be-
cause of the forced outages of some



7 Oral Answers DECEMBER 7, 1977 Oral Answers 8

of the units, the availability is very 
much below and then there is of 
course the load shedding going on in 
Bihar at times and even for this, so 
far, we have not raceived any com-
plaints from the State Electricity 
Board or the Government and that is 
why we do not have any information 
about that.

Ambitious Targets to provide more 
Jobs by thA Khadi and Village Indus-

tries Commission

•307. SHRI G. Y. KRISHNAN; Will 
the Minister of INDUSTRY be pleased 
to state:

(a) whether the Khadi and Village 
Industries Commission has set ambi-
tious targets and propose to provide 
jobs to more persons this year; and

(b) if so. the details regarding the 
plan and whether the people living in 
the rural areas have also been given 
preference in this plan?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES); (a) 
and (b). A statement is laid on the 
Table of the House. [Placed in Lib-
rary. See No. LT-1290/77].

SHRI G. Y. KRISHNAN; Sir, it has 
been reported in the Press that the 
Khadi and Villa.ge Industries Com-
mission has recently recognised stone- 
cutting, grinding and polishing as one 
of the items. Now, how is it that, in 
spite of the recognition given by the 
KVIC to this stone-cutting activity 
has not been included for giving 
special emphasis to the development of 
seven specified village industries, 
namely. Processing of Cereals and 
Pulses, Village Oil. Village Leather, 
Village Pottery, Blacksmithy and 
Carpentry, Non-edible oils and soap 
and Cane gur and khandsari? How 
is it lhat stone-cutting has not been 
included under this?

SHF I GEORGE FERNANDES: All
that has been stated in the statement 
is that special emphasis is being given

to the growth of certain cottage in-
dustries. That does not mean that 
other village industries are not being 
encoiuragH.

SHRI G. Y. KRISHNAN; Has it 
come to the notice of the Minister that 
big and small scale industrialists have 
ventured to take up schemes and pro-
jects under this scheme to evade
taxation?

SHRI GEORGE FERNANDES; No 
such case has been brought to my 
notice.

SHRI V. ARUNACHALAM: Under 
the half million job scheme, training 
was given to candidates in Khadi
board in Tamil Nadu but so far they 
have not been absorbed in any place. 
Will the Government give instruc-
tions to Khadi Commission to absorb 
those trainees at least in future?

SHRI GEORGE FERNANDES: It
is for the state board to pursue this 
matter. I will ask the commission to 
take it up imemdiately with them. I 
will also take it up with the state
board.
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